6135 Written Answers JYAISTHA 30, 1889 (SAKA)

frag 153 & “F1g gafa ag afmrmr-
9F T 519 T¢ ARAY T Fre 9w
aaft 1963 T T 1964 ¥
10,000 I FhegrAo faal@
#F fao fafewy Prgr amr o1, 9
3a%7 fagiF 987 fFa7 a7 | 1965 ®

90 T AT 1966 a¥ & WMl &
QT 7242 faaa fve T g

T T2 AT 720 A1 ¢ 7 efesai
g a7 fFU 0 33w F 0F 98 AW
F1 faata frar smar 2

U7 RHARZ FT MmATT Ad0 e
JMar g 1 gl, UF BidAee qrard fEan
AT E W A9 H {7 GERE T AT
0 gqHT FTHT QTRUT & & § ITGA
f&ar smar g

Issue Price of Coarse Rice in Keraila

2994. Shri P, Ramamoorthy:
Shri A. K. Gopalan:
Shri P. Gopalan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is g fact that the
revised issue price of coarse rice
supplied to Kerala by the Centre is
very high as compared to the retail
rates for the same variety »f rice in
Andhra Pradesh and Madras; and

(b) if so, the reasons therefor?

The Minister of State in the Minis-
try of Food, Agricuiture, Community
Development ang Cooperation (Shri
Aunasaheb Shinde): (a) and (b). The
retai] selling rates of coarse rice ia
Andhra Pradesh are higher than the
revised issue price far the same var-
iety supplied to Kerala by the Cen-
tral Government. The retail sale
prices in Madras are also higher ex-
cept for the subsidised sale in the
rationed areas of Madras City and
Coimbatore Town and the sale cf
_boiled rice in some of the districts
of the State.
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Ban on Export of Pulses from U.P,

2995. Shri Yashpal Singh:
Shri S. C. Samanta:
Shri A. K. Kisku:
Shri S N. Maiti:
Shri Tridib Kumar
Chaudhuri;

Will the Minister of Food
Agriculture be pleased to state:

and

(a) whether Government of U.P.
have agpproached the Central Govera-
ment to ban the export of pulses from
that State to o.her States; and

(b) if so, the reaction of Govern-
ment thereto?

The Minister of State in the Minis-
try of Food, Agriculture, Community

Development and Cooperation (Shri
Annasaheb Shinde): (a) and (b).
Uttar Pradesh  Government’s pro-

posal for banning export of peas and
Arhar was agreed to in respect of
peas only.

Rehabilitation of People from Famine
Stricken Areas in the Couniry

2996. Shri G. S. Mishra: Will the
Minister of Food and Agricuiture be
pleased to state:

(a) thz measures taken by Govern-
ment to rehabilitate the migrated
population - from  famine  effected
areas of the country; and

(b) the amount sanctioneq for this
purpose?

The Minister of State®*in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasaheb Shinde): (a) As stated in
reply to Starred Question No. 153 in
the Lok Sabha on 30th May, 1967 no
report of large scale migration of peo-
ple as a result of drought has been
received by the Government of India,
The question of undertaking mea-
sures for rehabilitation of migrants
does not therefore arise.

(b) Does not arise.





